
V

central Administrative Trlb""®!
principal Bench: New Delni

O.A. No. 848/97
new Delhi- this the ,7th day of March 1998

Hoii-ble Shri S.R. Adige, vice-chairman (A)
Shri P r e nt P r' a k a s f'l,
R/n 88, Gian Park,
Ram Nagar, Delhi-l l® 051

(By Advocate: Shri S.M. Gaig)
V & t" s iJ s

1 . Union of India thro _ ^ ^
the Director General or healLr.i
Services, - Nirman Btiawan, ;
New Del hi-1 10 0®1

2. Th>e Medical Superin cendent,
Safdarjung Hospital. , '
New Delhi.

3. The Director. ■ _
All India Institute of Medical
Scierices. Ansari Magar,
Mew belhi--1 10 01 &

(B y A d V o c a t e: N o n e)

liean t

Res pen den t

ORDER (Oral.1

tion.l.ble_Shri S^.R.: Adige, yice-Chair.man LM

I

Shri S.M. Garg'; learned counsel for the
osion to withdraw the O.A.

i s a. CCD r d i n g 1 y d i s ni i s s e d

applicant pi'ays for pei mis

Permission is granted. , The O.A

as withdrawn.

n  (S.R. Adige)
'' Vice-chairman (A)

CO.


